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MR. SPEAKER: He is giving the
view of the Government.

SHRI JAGJIWAN RAM:....be-
cause, there is an assured supply to
them. But, as I have said, when the
situation improves, it is always subject
1o review, As I have said, it has been
used only as a strategy,

SHRI J. B. KRIPALANI: I asked
whether the Government thinks that this
zonal system makes for greater integra-
tion of India.

SHRI JAGJIWAN RAM : T am not
going into that question. 1 said, it is a
strategy.

PROCUREMENT OF FOODGRAINS

*633. SHRI PREM CHAND
VERMA : Will the Minister of FOOD
AND AGRICULTURE be pleased to
state :

(a) whether Government have re-
«ccived the figures of procurement of
foodgrains and demands for allotment
from the various States for the year
1968-69;

(b) if so, what are the demands of
cach State and how much of it is likely
10 be met from procurcment from the
country; and

(c) whether these demands would be
adequately met taking into consideration
the next ycar's foodgrains import pro-
gramme ?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
‘LOPMENT & COOPERATION (SHRI
ANNASAHIB SHINDE) : (a) The
1968-69 marketing scason has not yet
started and the question of supplying
figures of procurement for that year
does not arise at this stage. The demands
for allotment of foodgrains for that
year have not also been received from
any State so far.

(b) and (¢) Do not arise,

st dw ww waf: qw & fafww
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#1771 AFAR T WE, 99 F AT R
fF37 Fradt g9 TraT WAv & aur
AF-AET AR TEAIET T FA R 57
A afus § srfas feaar seae fafeaa
foar war &7 v AwwTe v G
fagrag fast & fF Triee =1z o7
T FE F 3097 T 40 &5 fEAy 77
®E AT F TETE?

SHRI ANNASAHIB SHINDE: In

fact this question does not arise out of
the question, asked by the hon. Member.

MR. SPEAKER : Yes, this question
relates only to procurement of food-
grains and demands from various States,

st S/ =T qRT ; HET qZIE, a7
AT AT § IeqF EE@T £ 1 HHAAT IT AT
ar 97 gqor ¢ fF faq W 97 gvmy
AR feg A= 9T aEd 2

MR. SPEAKER : The hon. Member
is asking about the price of imported
wheat ctc. which has no relevance to
this question. Let him ask the second
question.

=t Sa =g aqt: § qAAT =EAv E
fw frgsd "= &1 777 T A7 o fa
qT F FATT I F/ AGL AT AT T AT
qra 974 fad AT AT T A7 g7
J fHad AT a1 AT F4T 39T FATF
zA%T fzar s 7 agr AT @At
arq fred 27

=it washaw T fqet e &0
w7 waedn faF qaagr @I,
gz fafemm @17 21 afwq az Fg@
fe famar wima sqan X fean s,
oat 7t afew At gAifaa grm ag faar
SAMTAT |

SHRI HEM BARUA : The progress
of procurement by most of the States is
slow and sluggish. Even the State of
Assam has fulfilled only one-third of‘ the
procurement target. At the same time,

the Government propose to build a
buffer stock of foodgrains, partially by
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imports under PL 480 and partially by
food procursment in this country. In
this context, since the progress of pro-
curcment in most of the States has be-
come slow and sluggish, do the Govern-
ment think it right to create a buffer
stock with imports from abroad under
PL 4807

SHRI ANNASAHIB SHINDE : The
raze of progress in general is very en-
ceouraging in the country as a whole and
we have crossed the 2 million tonne
mark by the end of February. But, of
couarse, as the hon. Member has rightly
ponted out, here and there are
centain pockets, certain States in  the
country. where the trend of procure-
ment is not very happy and we have
drown the attention of the State Govern-
ments concerned to this.

SHRI BEDABRATA BARUA : May
I usk a question which has beca repea-
tedly asked in the country, about the
assessment of 100 million tonnes this
ve.r. which shows an increase of 22
muiion tonnes as compared to last year,
wicn we required only an import of 10
m:ilion tonnes of foodgrains. Now we
arg expected to import 4 million to 7
miilion tonnes during this year. Is it
dic to the failure of the distribution
m:chinery or the food habits of the
people that much more food requires to
he imported this year ? Or is it because
ot our desire to build a buffer stock ?
May 1 also ask the Government whether
they expect a rise in the scasonal price
of foodgrains in the country this year ?

SHRI JAGJIWAN RAM : I do not
think any new information has been
sought for. This has bcen replied to so
m.ny times in this House.

SHRI D. N. PATODIA : So long as
the zonal restrictions continue, the far-
mer will be deprived of a fair price and
he will always be reluctant to part with
his stock and the procurement pro-
gramme is bound to fail. It is not
enough that we have a buffer stock of
an adequate quantity out of the marke-
table surplus for mobilisation of resour-
ces. The hon. Minister has stated just
now that he will not allow India to be
onc zone. Will he at least give this
assurance that he will divide India into
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four regions and not more than that so
that procurement will be easy ?

MR, SPEAKER : This point can be
made during the food debate.

SHRI D. N. PATODIA: Let him
give an assurance that this will be done.

MR. SPEAKER : It is a very good
suggestion, I assurc you.

SHRI D. N. PATODIA : Let him
give a reply to this. They are meeting
on the 16th. May I know whether this
particular aspect will also be considered
in that meeting ?

SHRI ANNASAHIB SHINDE :
Various aspects regarding the Rabi
procurement rate will be considered in
the Chief Ministers’ Conference,

SHRI JAGJIWAN RAM: I would
like to say that the hon. Member has
made an assumption that in the food
zones the farmer docs not gat a reason-
able price. But he has not said what he
should have said, that the traders do not
get the opportunity. That was his real
intention. Hc can rest assured that we
will see that the farmer gets a reason-
able price in every State.

SHRI HEM BARUA : Sir, on a point
of order. Under rule 41 the purpose
of the question hour it to elicit infor-
mation. When a question is asked, the
Minister has to give a reply, He can-
not go into assumptions of the Member
who has asked the question.

SHRI KARTIK ORAON: The
object of family planning is wholly mis-
understood and misinterpreted.

MR, SPEAKER : This is the question

hour. He cannot traverse the whole
world. I will call some¢ other hon.
Member.

SHRI KARTIK ORAON : Sir, it is
very relevant.

MR. SPEAKER : He cannot do it.
This is not the time for joking.

SHRI KARTIK ORAON : I will ask
one question.

MR. SPEAKER : Ask
not about family planning

about food,
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SHRI KARTIK ORAON : If you
know the question, you will not say I
am joking.

It is misunderstood and misinterpreted
also and even in the ficld of industry,
they are doing family planning, instead
of increasing production, they are cut-
ting down production. 1 am coming to
the question proper. . ..

MR. SPEAKER : If this is the way,
1 can tell you that in future you will not
catch my cye.

SHRI KARTIK ORAON: Under
the forced circumstances in the grip of
famine, people in Chota Nagpur have
to go through the process of family
planning just for Rs. 15 or Rs. 18....
(Interruption).

MR, SPEAKER : Order, order. 1
have disallowed the question, Will he
kindly sit down ? In spitc of my re-
peated request, he is  doing it.  Shri
Swell.

SHRI SWELL: 1 would like to
know whether it is a fact that some

States are procuring foodgrains in the
open market and, if so, what are those
States and how the prices they pay in
the open market compare with the
prices that the Government is paying to
the producer. In view of the very good
crop this ycar, will the Government
adopt the policy of allowing cvery State

to procurc foodgrains in the open
market ?

SHRI ANNASAHIB SHINDE : As
far as procurcment is concerned.  the

modz of procurement has been left to
the discretion of the State Governments
and in some States, of course, according
to State Governments, procuremnt is
being made in the open market as such.
But, as has been assured in the House.
the trend of prices is on the lower side.
and wherever the prices are going down.
we are taking steps so that the food-
grains arc procured at procurcment
prices.

SHRI SWELL : My question has not
heen answered. 1 have asked, specifically
how the prices that the Government is
paying in the open market compare with
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the prices that they are paying to the
producer directly.

SHRI ANNASAHIB SHINDE : In
the open market, the procurement prices
are fixed. Even where the purchases
are made in the open market, they are
made at the procurement prices.

SHRI CHENGALRAYA NAIDU :
Is it a fact that the importad rice costs
Rs, 1,350 per tonne when it lands in
India and is it a fact that the Andhra
Government supplies rice at Rs, 700 per
tonne cxcluding Rs. 150 charged by
the Food Corporation as  handling
«charges ? Is the Government prepared
1o pay the same amount to the Andhra
farmers'? Secondly, I want to know
whether it is a fact that the Andhra
farmers have refused to give their rice
for export to other States in view of the
Central  Government's  discriminatory
policy in cutting down the Central assis-
tance to the lowest and also preaching
scrmons whenever the  State  Govern-
ment approaches them for any financial
aid which is humiliating ?

SHRI D. C. SHARMA : Hc¢ is prea-
ching a sermon !

SHRI JAGJIWAN RAM : It contains
a fair proportion of sermon as well.

MR. SPEAKER : The first portion
about the price may be answer2d.

SHRI JAGJIWAN RAM : So far as
the price of rice is concerned. the pro-
curement price of paddy or rice in
Andhra Pradesh has been fixed in con-
sultation with the Statc Government
and we are procuring at that price.  So
far as the assistance to Andhra Govern-
ment for agricultural purposes is  con-
cerned, 1 may assure the hon, Member
that we arc  giving somcthing for
Naugarjunasagar project.

MR, SPEAKER: He
know whether the indigenous price
lower than the imported price.

SHR1 JAGIIWAN RAM : Our indi-
genous price is lower than the imported
price.

+ff 7w W gy § 54T 92T
&1 SJTAHT ATEATE | TF AT 97

wanted to
i
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gt wEram 1 9 W g fE sl &
S aw TET AT S WP 3 I\
w2 famet & F@A ager e g,
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A e g Ffew o gadr SARATET
T=yT £ fae7 a7 FTva@ 957 797 €,
A% 9y 9T AFE AT A T A
TMAF 777 F fAr Ak g wL
FreET &7

SHRI ANNASAHIB SHINDE : As
far as the complaints against procure-
ment are concerned, it is for the hon.
Member to reter them  to  the State
Government concerned.  As 1 have al-
ready submitted. the particular mode of
procurcment that has to be followed by
the State Government is entirely at the
discretion of the State Government. 1f
the hon. Momber brings to my notice
any specific complaint, I am prepared to
forward it to the State Government con-
cerned.  As fur as the price  level is
concerned. I do not think that the
question covers that,

»f TW AW oieE . H{egey HZIEY,
wfi vt aEEa 7 g F T F FRTAT
Tafam ¥7 ag w37 9@ 91 fF 57 94
Fa1g faz £ 417 w7 NS F g ad
fd # 41, 3z Ta fvod wr AR DT

MR. SPEAKER : No, no. Mr.
Mahida.
SHRI NARENDRA SINGH

MAHIDA : While replying to the ques-
tion asked by Shri Hem Barua, the
Minister of State agreed with him that
some of the States are sluggish and slow
in procurement. In that context, may
I ask the hon, Minister to  namc the
States which are slow in the procure-
ment of foodgrains ?

SHRI ANNASAHIB SHINDE : It is
so in some of the States. For instance,
in West Bengal. procuremsent is not pro-
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gressing very satisfactorily, though com-
pared to the last year the procurement
is better. In kerala also, we wish that
the procurcment should be more. There
arc a few other States also where the
procurcment is nol...(Interruptions).

SHRI VASUDEVAN NAIR : Why
should he make such a statement in this
House ? In Kerala they had fixed a tar-
get and they have cxceeded the target,
but he goes on slandering the State
Government like this. . (nterruptions).

MR. SPEAKER : Is it a fact that in
Kerala they had fixed a target and they
have exceeded the target ?

SHRI E. K. NAYANAR rose—

MR. SPEAKER : Hc¢ will sit down.
I have myself asked that question on his
behalf.

SHRI ANNASAHIB SHINDE : Pro-
visional targets were indicated by the
Agricultural Prices Commission, and 1
am speaking with reference to the target
indicated by the Agricultural Prices
Commission. The State Governments
are making endcavours to sce........
(Interruptions). Some State  Govern-
ments have brought down the targets.
They thought that it might not be possi-
ble to reach the target indicated by the
Agricultural Prices Commission. I was
speaking with reference to the  target
indicated by the Agricultural Prices
Commission,

SHRI E. K. NAYANAR : In Kerala
they have exceeded the target, Why is
he saying. ...

MR. SPEAKER : I have mysclf got
th2 clarification. He will sit down. The
others also must get a chance. He has
clarificd the position very clearly. The
target fixed by the Agricultural Prices
Commission is somcthing different from
what the State Government has fixed.
He has made this very clear.

SHRI VASUDEVAN NAIR : Do the
State Governments fix the target or does

the Central Government fixed the tar-
get 7 (Interruptions) .

SHRI E. K. NAYANAR: The
Kcrala Government have exceeded the
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target by 5,000 tonnes, Why is he hid-
ing the facts ? (Interruptions).

MR. SPEAKER : Order, order Mr.
Madhok. -

W A AOWE . qTTE HEIRY,
avt w1 wgRd F Fgr fw ogmw oA
wq =6y g g AT zEfam SR
sitafus Y W@ & IR AR E
frwaw A=W & FTCOT OF F9
¥ ew & Nfx fawet aix Sfwfae
q AT 9T #Y ¢ 97 §~% Fiwfome
F N FA ¥ T T A7 oy Sfwfae
¥ @’

T HATH FT NOPICATZ FCT E AT
38 & far &g =ifzm AT 3w &
weET WAz #1 faAAr smes
zWez g fFaT 2 397 9ATT FI W&
HIE & AT AT F T afaEr 27
1 95 77§ {5 a7 37 A1 F FwT
F ¥qA 2 FOT ¥AT @RAF F fom
ar 2 Wir dfgr 2R za i w0
T {45 qAMF AAA ERST F
#3feEr A& T QU 1T e A AN
FAATE T AT TIPS JATT 2 3qF
H FgT FTH! HATT AT T AFAT 5F-
fag s I qATT AT Tw AT H
X F=H & 5T 919 T w70 @ A

N
g7

=t AUANEA X . FIA ¥T T AT
9%8Y & A agd F WA W fawd
AT TAEATH 4 I F qA€AT FLT
ATE Y MY AW T J U oAT
WY WIE el Tl FrEAr
Afrr fre™ @19 Ig wow FT W
J7T A FATT X Y TARAFAT G o
TAQE ITHAZ F AT a5y &
Y& 5-¢ oT@ 2T AT faer gwar
am= Efwfaz @m, dw Hfwfaz@ar
AT vx arefome a0F ¥ Hwfae &
¥ew 7o ad i, X o= & e
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f& am f? 9=t § afer s
sEE ¥ 9l fRE ? s
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TEAT AT AN OF AT qA9TE A
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T X @I 7 I QAT F aATA
s @1 A & oA TE g
fF 99 & gvary § W a@R A Sfa-
frar ar 37

MR, SPEAKER : He is asking so
many supplementary questions. The
hon. Minister may answer any one of
them,

« SHRI ANNASAHIB SHINDE : 1
shall answer the question regarding
procurement. The general procurement
programme was discussed at the last
Chief Ministers’ Conference and taking
into comsideration the good prospects
of crop, the States are expected to see
that the maximum quantity is procur.
ed.
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SHRI R. S. ARUMUGAM : May
I know whether it is a fact that the pro-
curement price in the Madras State is
lower than that in the neighbouring
States and whether it is a fact that the
Central Government have refused to
give more prico to the Madras State ?

SHRI ANNASAHIB SHINDE : It
is not so. In fact, the procurement
prices are fixed in consultation with
the State Governments.

SHRI GADILINGANA GOWD :
Representations are being received
from farmers of Andhra Pradesh say-
ing that the Food Corporation of India
is procuring fine paddy from them but
giving them only the rates fixed for
coarse paddy ? Therefore, may I know
whether the Central Government would
instruct the Food Corporation of India
to pay proper rates to the farmers?
They are procuring paddy of the first
variety but paying them at the rate fix-
ed for the fourth variety.

SHRI ANNASAHIB SHINDE :
The prices at which the Food Corpo-
ration of India is procuring are fixed
in consultation with the State Govern-
ment, and it is ensured that the farmers
get the reasonable prices.

SHRI S. S. KOTHARI: What has
been the procurement for 1967-68 ? By
what percentage will the target of pro-
curement for 1968-69 be higher? And
do Government have an adequate num-

ber of silos for storage of the food-
grains ?

SHRI ANNASAHIB SHINDE :
The target for the current year has
been broadly indicated, and we should
be in a position to procure about 7 mil-
lion tonnes of kharif cereals and one
million tonnes of rabi cereals.  That.
was the broad target indicajed by the
Agricultural Prices Commission.

But to what extent it will be possible
to reach it depends actually on to what
extent the States are in a position to
exert themselves to procure the maxi--
mum,






